CENTRAL ADMINISTRATIVE TRIBUNAL:
HYDERBAD BENCH: BYDERABAD,
O.A. NO,672 OF 1997,

Dated Hyderabad the l10th July, 1997,

BETWEEN |

R. Appala Naidu,s/o Late Appala Swamy

aged 57 years, presently working as

Telephone Supervisor,Vizianagaram

Exchange, Vizianagaram, _ ses Applicant

AND

1. The General Manager, -
Telecom Area, Visakhapatnam)

2: Telecom Dist,Engineerf
Vizianagaramy

3. The Chief General Manager,
Telecom, A.P., Circle,

Hyderabad, ces Respondents.
Counsel for Applicant t= Mr. P, Rama Brahmamg

Counsel for Respondents t= Mr, V., Rajeswara Rao,
Senior CoG . S.C *

CORAM 3

THE HONOURABLE MR. H,RAJENDRA PRASAD,MEMBER (ADM

THE HONOURABLE MR.B.S., JAI PARAMESHWAR,MEMEER (

( ORAL ORDER AS PER HON'BLE MR.B.S.JAI PARAMESHWAR,MEMBER

| -0 R D E Re
Heard Mr, Rama Brahmam, learned counsel for

the applicant and Mr, V. Rajeswara Raof learned counsel
for the respondents:

2% The applicant herein was initially appointed

as Telephone Operator in the Telecom Department, While

he was working as Telephone Supervisor, Vizianagaram,

an enquiry was conducted against him on the ground that hé
: .'
e

entered into service by furnishing a false caste certifical

It is stated that the said enquiry ended in exoneration
of the charge against him,

3. Subsequently, on the complaint of one Sri B,

Satyanarayana investigation was ordered to be made as to

his caste by the competent authorities, The said |
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Dated the 10th July, 1997 '
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investigation has been challenged by the'applicaht‘:

in the W,P,No,1555/92 before the Hon'ble High Court

of Andhra Pradesh., The sald writ petition is pending
adjudication before the Hon'ble High Court,

4, It is stated that on 15.5.97 (Annexure-6) a
similar charge sheet has been issued-against the applicant:
Hence the applicant has filed the present 0.A, challeﬁging
the said charge sheet, The applicant has retired from
service with effect from 31,5.1997%

5% The applicant submits that issuance of a

fresh charge sheet ' amounted to subjudice, since the

writ petition is pending} The applicant may urge all the
grounds urged in the 0.A7 before the Hon'ble High Courtl,
6o With these observationsg, this 0.A. is

disposed of., No costs@
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. «JAI PARAMESHWAR) ( H. RA
MEMBER(JUDICIAL) MEMBER(ADMINISTRATIVE)

Dictated in the Orpen Court.

—45 7.
DI/10797 f*ueu3§£ v (D ge




-3=

OQA. 672/97 »

To
1.

2-i

3.

4,
5.
6.
7.

8.

The General Manager, Telecom Area,
Visakhapatnam.

The Telecom Dist.Engineer, Vizianagaram.

The Chief General ﬁanager, Telecom,
A,P.Circle, Hyderabad.

One copy to Mr.P.Rama Bhahmam, Advocate, CAT Hyd.
One copy to Mr,v,Rajeswar Rao, Addl,CGSC CAT.Hyd.
One copy to HBSJP,M(J)CAT,Hyd.
One copy to D.R,(A) CAT.Hyd, |

One spare COpY.
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TYPED By CEECKED . .BY .. .
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1 .
IN THE CENTRAD ADMINISTRATIVE TRIBUNAL
HYZERABAL BENCH AT HYLDERABAL

THE HON'BLE MR.JUSTACE
VICE~CHAIRMAN

THE. HOW' BLE MR.H. RATENDRA PRASADIN( ) |
*ﬂhQAQJaA%Jh.b¢5‘13,s,-ng}(%maquAuuxigqu
Dated: o - 7 ~1997

|
ORDER/JUDGMENT , ‘

M.A./F{. .‘_7;_ ./c.j—&‘lI‘TO.
in’

T.A.No. . - ! (weps )

Admitteqd ang Interim directions

i

Issued{ .

All d

. : :
Dispgsed of with cdirections
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Dispissed.

Didmigsea as withdrawn
Digmissed for default,

Orbered/Re jectec.
No order as +o costs.,
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